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THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN); (a) Yes, Sir.

(b) Statements showing the expenditure 
incurved during the last three yean are laid
oo the Table of the House, f Placed in library 
See, No. LT-1967/72] Financial aid is 
not given scheme-wise but in the form of 
block grants and block loans.

(«) Pre-matric scholarships are given 
by the State Governments. The question 
of increasing the rate of scholarships 
concerns Bihar Government.
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PROF. S. NURUL HASAN : The 
determination fs done by the Planning 
Commission in their negotiations with 
the States. Personally I am unhappy at the 
position prevailing in Bihar, because, accord* 
ingtom y information, barriy6 to?per cent 
of the children belonging to the scheduled 
castee are ultimately receiving scholarships. 
AH *that t  can say is |that so far as the 

fe concerned, I shall try to 
ptwuade the Bihar Government to, give 
mocbgreater attention to this ptoM m  and 
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PROF. S. NURUL HASAN: 1 think 
that there is a little bn of misunderstanding. 
Thejc are not the grants which are 
sanctioned by the department of Social 
Welfaie. A* 1 have said in my principal 
statement, tb«re is a block grant and block 
loan which is banctioned by the Planning 
Commission for State Plans All that we 
receive is detailed information of the 
expenditure incurred under these different 
heads. So, it is really for the State 
Government and the Planning Commission 
to decide how much they are going to 
allocate for this particular purpose.
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SH^MATI JYOTSNA CHANDA; May 
1 know whether Governtapat are aware 
that these scholarships a * ta t for the 
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It defeated, and if to, whether they wilt 
faouira who It responsible tbt thlt delay, 
whether tbe Central Government or the 
State Government ?

PROF. S. NURUL HASAN $ So far 
as we are concerned, we can deal with 
only post-matric scholarships. I have 
heard complaints and only recently some 
hon. Members drew my attention to the 
fact that there h some defect in the 
mechanism as a result of which Scheduled 
Caste boys and girls are unable to receive 
the scholarships in time. I am looking 
into it. 1 am myself feeling deeply 
concerned about this.

SHRIMATI SHEILA KAUL : May I 
know the block grant given to the State 
Government of UP in 197J-72 and 
whether Government would consider 
increasing it ?

MR. SPEAKER : The main question 
was only about Bihar-■.

SHR1MAT1 SHEILA KAUL : The 
question relates to State as well as inter* 
State.
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The hon. Member may table a separate 
question asking for the figures.
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PROF. S. NURUL HASAN : This is 
a matter really for the Bihar Government.
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♦428. SHRI K. SURVAHARAYANA: 
WIU the fillister of,W ORK* AND 
HOUSING be p k sM  to staiei «




